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CENTRRL ADMINISTRATIUE TRIBUNAL

c _ . Second Floor,,f
; N o i I Commer01al Complex,..

: L ' Indlranagar,
Bangalore-38,

; S ] Datea 75MAR?994
’1

JNPPLICATIDNANU(S)?. 456 of 1994..

MPPLICANTS I’Asal Thambl v/s.PhepﬂwntNTS Scientiflc Advisor and .l-”

| .- Director Genéral to Raksha Mantrl,
Lo : R New'Delhl and Others.
C T0. . % _ A

Lo Sr1 M Narayana Swamy,Advocate No.844,

. Upstairs,Fifth Block,17G Main Road,
B?Jajlnagar,Bangalore-lo.

2, The Director,
 Défence Research & Development Organlsatzon,
Electronics & Radar Development" Eytabllshment(LRDE)
,C}V Raman Nagar Post Bangalore—560093o '
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: SUBJECT.- FJruardlno of coples of the Orders passed by
: ’ the Central Administrafive Trlbunal Bangalore.,
- ~XX X

Please find enclosed hereulth a copy of the _f
_ORDER/STKY 0$DER/INTERIN URDER/,_PaBsed by this Trlbunal

in the above'mentloned appllcatlon(s) 0rn08-03-1224,
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CENTRAL kDNINISTRATIVE TRIBUNﬂL
' BANGALmE BENCH BANGAL[RE

;”nalc1nkL:AppL1cnrxd~,No.asslsa |

_ TUESDAY THIS THE EIGHT DAY OF MARCH, 1994

M. T.v RM'IANAN ©  MEFBER(A)

- Shri po Asai Tha‘ﬂbi, '

Aged about 43 years,

‘Security Assistant B,

L.R.D.E., C.V, Raman na"gar, | S
Bangalore - 93 _ _ -~ Applicent

(,Sy.Advobatq‘Sbnﬂ.ﬂ;N. Suamy )

LD

1) The Scientific Advisor to

( Raksha Mantri & Birector General,

R&D Organisation, Ministry of Defance,
' South Block, . ‘
| New Delhi - 11'

L The Directar,
LJ.R.DGE,, _
C.V. Raman Nagar,
Banqalore - 93 -

, Shri S. Ramalingappa, najor,

"Security Assistant 'A?,

L.R.D.E.y C.V. Raman Nagar, - :
Bangalore - 93 " Respondents -
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'ORD £ER .

- After having heard Shri M.N. Swamy, leérned

L
-
Y.

el for tha applicant, we find thls application

eally premature. The applicant is aggrieved

'Ay an order dated 3.2.94 under which his alleged .

junior (R;S) has been prometed to the higher post
of Security Assistant_Grade A.1<Ue.no£icé from that
order ﬁf.promotidg R=3 gs Secﬁrity Assistant Grade A,

M. Jusrzcs P.K. SHYAHSUNDAR © VICE CHAIRMAN
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E;‘ v - disposed of finally with no erder as to costs,
“*?R{ﬁ?”"”"'*”" T T.V. RAMANAN ) ( P.K. SHYAMSUNDAR ) }/
copy MEMBER (A) : VICE CHAIRMAN
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ADDin, WAL ...EMIH

the applicant filed s réptesemtation to the top
most echelon of the Department, the Director
General;'R&D Drganisatibn; Ministry of ﬁefance._
That was done on 12th February, 1994, which is

hardly a month since, Under the proVisibns of

the Rdministrative Tribunals Act, anybody who has

made a representation must ‘necessarily wait for
a pariod of six months. Any application before
six months will be treated as premature, That

is how we find the application herein to be |

premature; Ve, therefore, d ispose of this

application as premature but at the same time

T\direc£s8~1~toidispbsé of the applicant's representation

dated 12.4 94, a copy of which is produced at

Annexure A=-6 uith:n tuo months Trom the date of

~.receipt of a copy of this order, Even after the

W
disposal of his representation applicant is still

},mggrieved, he will be at liberty to approach us.

Uitb these observations, this application stands
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] : : s - Qecond Floor, -
' ‘ - , Commercial GComplex,

Indiranagarl,
Bangalore~560 038.

“\wxw /Srmmm o BNy Datedi- 28 JUL 19

™ p54 of 1994

APPLICAT I NUMBFR: - e --__.._..-_._,_---,_,_,..._._-———
APPLICANTS: - SSDONDENTS: Lo e e »
- S P ASm Tharbi /S S'E’Aem\x}-c Aowisor KMkaM‘lrleg
e | D@CRQJD) WNW g Ohens -

® M Podmarsaiah, - | .
- C -,S-C,

® Gy Mg o

Subgect - Forwarding af copies of the Crders passod py-the - _
Central sdministrative : rlumal Bangalores
) . Please find enclosad here with a C€oPY nf the iRDER/
= ’ WWW . pessed by this Tribunal.in the above '
— nentioned applica® ion(s) on__. '18’0‘7 ~OQH. R
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Date ‘ | Office Notes 1 Orders of Tribunal _ ;
o PkS(VC)/RvR(m) |
! ' 1 8 07 3 1s 94 .

" . : A Orders on M.A.No.310/94 & 311/94. !

Hearde Shri M, Narayansswamy fer the
:ispondeﬁta herein has no objection for :
extending time sought for by the applicants. ;'
Accordingly, time to comply with the directions
is hereby extended by a further period ‘ef
three monthe from the date of this order.

No further extension; No nesd for filing M.A.
for condonation of deley.
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Member (A) “ Vice Cheirman,
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